Annexure-1
Name of the corporate debtor:SHAH GROUP BUILDERS & INFRAPROJECTS LIMITED; CIN of the corporate debtor:U45202MH2007PLC177072;

Date of commencement of CIRP: 06.06.2022; List of creditors as on: 20.06.2022
List of secured financial creditors belonging to any class of creditors (Amount in )

Name of creditor Identification | Details of claim received Details of claim admitted Amount of [Amount of| Amount| Amount | Re
No. continge nt any of claim | of claim | ma
Date of |[Amount Amount of Nature of | Amount |Amount| Whet| % of claim mutual not under rks,
receipt [claimed claim claim covered |covered| her | voting dues, that [ admitte | verificati | if
admitted by by relate| share in may be sety d on any
security |guarant| d CoC off
interest ee party
COC NOT
CENTRAL BANK OF  [U99999MH1911 FINANCIAL CONSTIT
1 |INDIA PTC000337 18.06.2022 1,787,386,169 1,787,386,169 |CREDITOR 0 NO UTED 0 0 0 0 NIL
EDELWEISS ASSET COC NOT
RECONSTRUCTION U67100MH2007 FINANCIAL CONSTIT
2 |COMPANY LIMITED [PLC174759 20.06.2022 3,542,823,451 3,542,823,451 |CREDITOR 0 NO UTED 0 0 0 0 NIL
TOTAL 5,330,209,620 | 5,330,209,620
Annexure-2
Name of the corporate debtor:SHAH GROUP BUILDERS & INFRAPROJECTS LIMITED; CIN of the corporate debtor:U45202MH2007PLC177072;
Date of commencement of CIRP: 06.06.2022; List of creditors as on: 20.06.2022
List of unsecured financial creditors belonging to any class of creditors (Amount in )
Name of creditor Identification | Details of claim Details of claim admitted A| Amount of any Amount |Amount Rem
No. received m | mutual dues, that | of claim |of claim arks,
Date of |Amount [Amount of Nature of claim Amount|V % of voting [ou| may be set- off not under if
receipt [claimed |claim covered [ sharein |nt admitted |verificati any
admitted by e CoC of on
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